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[Mr. Speaker*
300 of tbe Rules ol Procedure and 
Conduct of Ruainesa in Lok Sabha, 
fifteen members from among them* 
selves to serve as members of the 
Commitee on Public Accounts for 
the term beginning oq ih« 1st May, 
1975”

The motion was adopted.

SHRI JYOTIRMOY BOSU:  I beg
to move:

‘That this House do recommend 
to Rajya Sabha that Rajya Sabha do 
agree to nominate seven members 
from Rajya Sabha to associate with 
the Committee on Public Accounts 
of the House for the term beginning 
on the 1st May, 1975, and do com
municate to this House the names 
of the members so nominated by 
Rajya Sabha *

SHRI S M BANERJEE  My only 
amendment is that we recommend to 
the Rajya Sabha through the Centre

MR SPEAKE# * The question is

'  'That this House do recpmmend 
to Rajya Sabha that Rajya Sabha 
do agree to nominate seven mem
bers from Rajya Sabha to associate 
with the Committee 6n Public Ac
counts of the House for the term 
beginning on the 1st May, 1975, and 
do communicate to this House the 
names of the members so nominated 
by Rajya Sabha **

The motion was adopted.

(ui) CoMMirr&s on Public Undeb-
TAXXNQS

MR SPEAKER:  The question is:

4  “That the members ot this House 
do proceed to elect in the manner 
required by sub-rule  (1) of Rule 
312B of the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
fifteen members from among them* 
selves to serve as members of the 
Committee on Public Undertakings 
for the term beginning on the 1st 
May, 1975."

The motion was adopted

SHRI NAWAL KISHORE SHAR- 
MA  I beg to move:

‘That this House do recommend 
to Rajya Sabha that Rajya Sabha 
do agree to nominate seven mem
bers from Rajya Sabha to associate 
with the Committee on Public Un
dertakings of  the House  for the 
term beginning on  the 1st  May,
1975, and do communicate to this 
House the names ot tne members so 
nominated by Rajya Sabha"

MR SPEAKER  The question is*

‘That this House do recommend 
to Rajya Sabha that Rajya  Sabhe 
do agree to nominate seven mem
bers from Rajya Sabha to associate 
with the Committee on Public Un
dertakings of the House for the term 
beginning on the 1st May, 1975, and 
do communicate to this House the 
names of the memberf so nominated 
by Rajya Sabha"

The motion was adopted.

SHRI .NAWAL KISHORE SHARMA 
(Dausa):  I beg to move

'That the members of this House 
do proceed to elect in the manner 
required by sub-rule  (1) of Rule 
312B ot the Rules of Procedure and 
Conduct of Business in Lok Sabha, 
fifteen members from among them
selves to serve as members of the 
Committee on Public Undertakings 
fo* the term Burning hn the 1st

m ,

1349 hn.

CONSTITUTION (THIRTY- 
SEVENTH AMENDMENT) 

BILL*

Tm   MINISTER OF  HOIP AF
FAIRS (SHRI It  BRAHMANANDA 

REDDY):  I beg io «fcov# fate leatfe to 
introduce 4 RIB furifcer to emend the- 
Constitution ot $ h '


